
ries employ agents for procuring and 
servicing general insurance business. 
The rates of commission payable to 
insurance agents which were earlier 
limited to 15 per cent for Fire and 
Miscellaneous classes of insurance 
business and 10 per cent for Marine 
Insurance business, were reduced to 
5 per cent for Fire and Marine and 10 
per cent for Miscellaneous insurance 
business with effect from 1-6-3 f>69- 
Even though Section 40A of the Insu
rance Act has not been made applic
able to the G.I C. and its subsidiaries, 
they are adhering to these ceilings.
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f«rf?r] --------------------------
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1972 247 35,81
foffSSF, 1973 431 66,23
feq'WT, 1974 563 121,05
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152 81,09 128 5,97
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